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Shri 1>, C. Sharma: May I know 
if the needs of thesl' States. especial-
ly in the hilly areas. have been 
nsst!ssed; if so, w hl! t is the tota I 
kilowatts of electricity n·quil'l'd 
the)'!' and how fur will those will be 
satisfied by thesf' small turbine 
generators? 

Shrl Hathl: Really. it 1, not the 
needs of thl' hilly States alone. We 
IIrl' locating the vllrious sites where 
such st'ls could be installed. Investi-
gations an' going ahead. We are 
providing ~. 1.6 crOrl's. These will 
be small setf. ranging from 20 kw to 
40 kw for different Stales. For 
example. in Himachal Prade'lh it may 
bE' 13 or 14 sets. In Jammu and 
Kashmir il. may be 30 sets, 
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I shall read it in English also. 

(a) Yl'S. Sir. All the displaced 
persons have been either rehabilitated 
or paid compensation. with the 
exception of those who had subse-
quently changed their previous option 
for a nf"W place. 
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(b) Hissar District (Punjab). 
2244 families. 

Bilaspur District (Himachal Pra-
desh )-1780 families. 

(c) Out of 32,488 claimants, com-
pensation in full has been paid to 
27,247. 
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Shri Inder J. Malhotra: The han. 
Deputy Minister has stated in reply 
that lIll the displaced persons haw 
been· either rehabilitated or have 
been paid compensation. May I know 
the number of families who were not 
paid compensation but who were 
given other facilities? 

Shri Hathi: A" I said, out of 32,488 
claimants. compensation has been 
paid in full to 27,247. 
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Shri D. C. Sharma: A new town of 
Bilaspur has been set up to rehabili-
tate the refugees. May I know how 
many persons have been rehabilitated 
thert' and when the new township 
will be complete? 

Shrl llathl: I do not think I have 
full intonnation about the people 
Who are to be rehabilitated in 
Bilaspur township. 

Sbri Ram Itrisban Guplta: The hon. 
Minister has told us that about 2,000 
families have been rehabilitated in 
the district of HLssar in Punjab. May 
I know the approximate land which 
has been distributed among them? 

Shri Hathi: I have not got that 
figure with me. I think there are 
about 13549 r s~u r  in 
Kangra. 
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Co-operative Structure 

·1558. Shrl KaUk. Slnch: Will the 
Minister of Community Development 
and Co-operation be pleased to state: 

(a) th(' broad features of the Rural 
Cu·operative Structure in States and 
Union tCl'ritorics as finally decided 
upon for implementation during the 
Third Five Year Plan; 

(b) the financial aspect of the 
same; 

(c) whether any new scheme is 
going to be introduced to revitalize 
the Co-operative Movement: and 

(d) it so, the details thereot? 

TIle Depaty Mta.bl&er 01 Caauaaalty 
BeTelo""" aad Co-openUoD <SlId 
B. S. Marth,): (a) At the vUla,e 
level, there will be service co-opera· 
tives undertaking credit, supply and 
service functions (supply of fertili· 
sers, seeds, agricultural implement., 
etc.>. The service co-operaUvei wUl 
be orpnilled on the bulK ot the 
villagl' community al the primary 
unit. Whe1"l' villa," are too amall 
the number of villa,. to ~ covered 




